17-YEAR-OLD RAPED IN MOVING BUS

Delhi Police seeks expedited test of biological samples

Sakshi Chand
New Delhi, September 1

DELHI POLICE has written to
the Forensic Science Labom-
tory (FSL)seeking an expedited
examination of biological
samples collected from a
sleeper bus in which a 17-year-
old girl was allegedly gan-
graped in Greater Noida, asin-
vestigators prepare Lo pursue
the case in a fast-track court,
The Indian Express has learnt.
Thesamples, induding hair
strands, are expected to be
examined for DN A evidence,

sources said. Thetwo accused ,
the drver and conductorof the
bus have also undergone medi-
cal examination.

The National Human
Rights Commission, mean-
while,onTuesday said it has is-
sued notices tothe police com-
missioners of Delhi and
Gautam Buddha Nagar in Uttar
Pradesh, in the wake of the al-
leged gangrape. It hassought a
report intwoweeks.

The incident took place on
August 4 afterthegid, who had
travelled from Mainpuri,
boarded the bus at Greater

Noida. She was trying to reach
Noida, and was unfamiliarwith
the area, police said.

As per her statement to po-
lice, she was waiting amid
heavy rain when the bus
stopped near her. After shetold
the men inside thatshe wanted
to go to Noida, she was alleg-
edly told that the bus was
headedin thatdirection. She
then boarded the bus.

However, when sherealised
that therewere no other passen-
gersinside, she attempted to get
off. The conductor allegedly
pulledher back into thebus, fol-
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lowing which it continued its
journey towards Delhi.

Police investigation so far
hasindicatedthat the alleged
sexual assault took place in
Noida, inside the moving the
bus, The girl has alleged that
the driver and conductor took
turns sexually assaulting her
and threatened her with dire
consequences if she resisted.

The bus subsequently
travelled towards Delhi, where
the girl was allegedly aban-
doned . The two accused werear-
rested withinfourhoursafterthe
incddent wasreported, police

said. Thebus was also seized for
forendcexamination.

"Hair and other biological
samples were found inside the
vehicle, which have been sent
for examination. We are seek-
ing an early report to complete
the probe and prepare for tdal,”
asource in the police said.

The Indian Express had re-
ported that the vehicle had 11
pendingtraffic challans, includ-
ingthose relating o retroreflec-
tive tape, speed-limit devices,
pemitsand prescribed speed li-
mits. Seven of the challanswere
issued in July.
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Gurugram hospital withholds
body over unpaid18 lakh bill

Kin take corpse to Shahjahanpur in UP after NHRC chiefsteps in

TREATMENT CONTINUED FOR SEVERAL DAYS

According to family members, they had already paid Rs 23 lakh
towards the man's treatment after arranging money from their savings
and through borrowing. The treatment cantinued for several days, but
the patient could not be saved. The dispute began after his death,
when the family was told that another Rs 18 lakh was payable.

MaNIKANT MISHRA

TRIBUNE NEWS S ERVICE

NEW DELHI, SEPTEMBER 1

A dispute over an unpaid hos-
pital bill took a serious turn fol-
lowing the death of a 3(kyear-
old man from Shahjahanpur,
Uttar Pradesh, at Medanta
Hospital in Gurugram, with the
National Human Rights Com-
mission (INHRC) stepping .

Arcording to tamily mem-
bers, they had already paid Hs
231alch towards the man’s treat-
ment after arranging money
from their savings and through
borrowing. The treatment con-
tinued tor several days, but the
patient could not be saved.

The dispute began after his
death, when the family was
told that another Rs 18 lakh
was payable, The relatives said
they were unable to arrange
such a large amount immedi-

Delhi Tribune

ately and requested that the
body be handed over to them.
The matter then reached
NHRC chaiman Poyank
Kanoongo. In a post on X
Kanoongo said thebodyofthe3 (-
year-oldmanwas notbeing hand-
edovertohis family despite Bs 23
lakh having already been paid.
‘At Medanta Hespital in Guru-
gram, the body of a 30yearold
man from Shahjahanpuy, Uttar
Pradesh, is not being handed
over to his family following his
death. The family has already
paid Rs23 lakh andisnowbeing
asked to pay another Rs 181akh

Wed, @2 September 2026

The hospital is so defiant that
isneither istening tothe admin-
istration nor following  the
Supreme Court's orders or the
NHEC guidelines. I am now
going to the hospital myself to
deal with this” said Kanoongo,
This post, however, brought
the dispute into the public
domain and marked a sharp
intervention by the rights body:
Following the warning, the hos-
pital management handed over
the body to the family without
collecting the additional Bs 18
lakh, according to the mputs
available. The relatives subse

guently lett for their home dis-
trict, Shahjahanpur, with the
body: The exact medical condi-
tion for which the man had
been admitted has not been dis-
closed. No information on the
matter has been provided by
the hospital management in
the material available.

The episode has also trig-
gered anger on the social
media, with users questioning
the practice of withholding
bodies over unpaid bills and
calling for strict action against
hospitals foundviolating direc-
tions concerning the dignity
and rights of the deceased.

The case has, therefore,
moved beyond a family's dis-
puted hospital bill, putting the
theus onwhether financial dis-
putes can be allowed to come
in the way of handing over a
dead patient to the family.
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NEW DELHI: The Delhi Police
have collected biological sam-
ples from a bus, in which a
16-year-old girl was allegedly
gang-raped by its driver and con-
ductor on August 4, recorded
statements of a slew of witnesses
and compiled footage from
CCTV cameras to form a “water-
tight case”, officers aware of the
developments said on Tuesday.
They said that the charge sheet
in the case is likely to be filed
within two weeks.

Police said the samples
include hair strands of the vic-
tim, among other exhibits,
which will form a key part of the
charge sheet.

A police officer associated
with the probe, requesting ano-
nymity, said that they have writ-
ten to the Forensic Science Labo-
ratory (FSL) to expedite the
report. "An official request has
been sent to the FSL division, ask-
ing them to share the report at
the earliest, preferably in the next
10 days, so it can be attached with
the charge sheet,” the officer said.

The driver and conductor of a
sleeper bus allegedly gang-raped
a 16-year-old from Uttar Pradesh
in Greater Noida earlier this
month after they misled the teen-
ager, who had run away from
home, into boarding the vehicle.
The bus covered a distance of
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Charge sheet in minor’s
gang-rape likely in 2 wks

gvidence collected | |
Biological sa_mples.
including hair of the
gir, from the bus __

: -Staféments of -
witnesses and girl's
cousin re!:_t_h_rc_ie:_i Kl
ccv fnotzge -

showing the giv
getting onto tl_'le (T
at Pari Chowk in
Greater Noida an
being dropped off at
Kashmere Gate

collected

around 47km between Pari
Chowk in Greater Noida, from
where the accused picked up the
victim, to the Ring Road area
near the Kashmere Gate Inter-
State Bus Terminal, where they
dropped off the victim in the
early hours of August 4. The bus
had curtains covering the win-
dows, making it difficult to see
inside from outside, police said.
The Class 11 student, a resident of
Mainpuri, had told police she ran
away from her house on August
3 after being reprimanded by her
mother over her studies, and
intended to stay at a cousin
house in Sector 63 in Noida.

A second officer aware of the
developments in the case said

Building a ‘watertight’ case

What police say
FSLdirectedto : Charge sheet
expedite analysis | likely to be filed
of samples © in two weeks

that they have recorded state-
ments of several public wit-
nesses, including a security
guard and the owners of two
repair shops in Surajpur and
Malakpur village in Uttar Pra-
desh visited by the bus before it
reached Pari Chowk late on
August 3.

The officer, asking not to be
named, said, “The statement of
her cousin—her uncle’s son
whom she had planned to visit—
has also been recorded, along
with that of the owner of the bus,
who has an office in Delhi, and
officials of the Child Welfare Com-
mittee who spoke to the girl and
counselled her,” the officer said.

These statements will form a

major part of the charge sheet as
well and are "very crucial” for a
“watertight case”, the officer
added.

The first officer said that they
have collected two CCTV foota-
ges—one where the girl was seen
boarding the bus at Pari Chowk
and another where the girl was
seen being dropped in the Kash-
mere Gate area. “The DVR has
been seized and due procedure is
being followed to add that as evi-
dence,” the officer said.

The second officer said that as
per the bus owner's statement,
he had purchased the vehicle
about three months ago and it
yet to be allotted a route.

The National Human Rights
Commission (NHRC) on Tuesday
said it has issued notices to the
police commissioners of Delhi
and Gautam Budh Nagar in
Uttar Pradesh. The commission
observed that the content of the
news report, if true, raises seri-
ous issues of human rights viola-
tions."Therefore, it has issued
notices to the police commis-
sioners of Delhi and Gautam
Buddha Nagar and Mainpuri’s
superintendent of police, calling
for a detailed report on the mat-
ter within two weeks. The report
is expected to include the status
of the investigation and compen-
sation, if any, paid to the victim,”
the NHRC said.

With agency inputs
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City’s Ganesh festival noise pollution issue reaches

Gayatri Vajpeyee
puneletters@hindustantimes.com

Centre as NHRC seeks action report from MPCB

PUNE: Even as Pune prepares
for its annual date with Lord
Ganesh - the use of DJs, Dolby
sound systems, and traditional
musical instruments continuing
to be a contentious issue - the
longstanding dispute over noise
pollution during its Ganeshot-
sav has now reached the
national level.

Taking cognisance of a com-
plaint filed on August 25 by
Pune resident Sharad Kelkar
against the use of high-powered
sound systems, DJs and loud-
speakers by public Ganesh
mandals in violation of noise

regulations, the National
Human Rights Commission
(NHRC) has directed the Maha-
rashira Pollution Control Board
(MPCB) to submit a detailed,
action taken report (ATR)
within two weeks on allegations
of violation of prescribed noise
limits during the festival.

The complaint has also
raised concerns over the use of
powerful laser beams during
festivities and processions,
alleging that they could pose
risk to people’s eyesight.

Observing that the allega-
tions, prima facie, appear to
raise issues concerning human
rights, a bench headed by NHRC
member Priyank Kanoongo on

The NHRC has 5ought details of legal and regulawry framework

governing noise levels during the Ganeshotsav.

September 1issued notice to the
MPCB chairman, directing the
state pollution control authority
to submit a detailed ATR within
two weeks.

FILE PIC

The NHRC has sought details
of the legal and regulatory
framework governing noise lev-
els during the Ganesh festival,
including the permissible limits

for Dolby/DJ sound systems. It
has asked the MPCB to clarify
whether a licensing or permis-
sion mechanism exists for such
systems, how many permissions
were issued over the past one
year, and which authority is
empowered to grant permis-
sions or no objection certificates
(NOCs). Furthermore, the com-
mission has sought details of
the number of challans, pre-
ventive orders and notices
issued for noise limit violations
during the past year.

When contacted, Kelkar said,
“Every year, there are assuran-
ces but the problem remains”™.
He said that the issue resurfaces
every year as Ganeshotsav

approaches, despite repeated
assurances that celebrations
will be conducted responsibly
and following the prescribed
norms. “Every year when the
festival approaches, everyone
says that we will celebrateitina
joyous manner and follow disci-
pline. But in reality, nothing
seems to be done to resolve the
noise pollution issue. Despite
multiple complaints, the issue
persists, and so far, no strong
legal backing has been provided
to effectively address noise pol-
lution during the Ganesh festi-
val,” Kelkar said. He said that he
approached the NHRC hoping
that the issue will get a serious
institutional response.
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Bhumi reacts
to minor girl's
rape in Delhi

ctor Bhumi Sarish Pednekkar Rights Commission (NHRC) also stepping

has reacted strongly to the in. Taking to her Instagram Stories on

alleged rape of a16-year-old girl  Monday, Bhumi reacted to the disturbing
inside a moving sleeper bus in Dethi-  case and questoned how such incidents

NCR. The disturbing incident has continue to happen despite repeated
once again put the spotlight on conversations around women's safety.
women's safety and the security Shewrote, "How can we see this happen

lapses, with the National Human again and again and again! Shame!” H1C
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Zomato Removes ‘Fake Paneer”: Analogue Dairy Products To No Longer Be Listed

Zomato will remove dishes made with analogue dairy from its platform. Know what ‘fake paneer’ means, what
FSSAI rules say, and the new guidelines for restaurants.

Written By : ABP Live Lifestyle | Edited By: Vijaya Mishra | Updated at: 01 Sep 2026 01:05 PM (IST)

Source : ABPLIVE Al

Online food delivery platform Zomato has announced a zero-tolerance policy towards dishes made using
analogue dairy products. The company has said restaurants using such ingredients without appropriate
disclosure may have their listings removed from the platform. The move comes amid growing concerns around
food transparency and the use of dairy substitutes in dishes that customers may expect to contain genuine milk-
based products.

Which Dishes Are Being Removed?

Zomato said restaurants that have voluntarily disclosed the use of analogue dairy in certain dishes have been
removed from the platform with immediate effect. The company said the decision has been taken with customer
interests and transparency in food information in mind. Restaurants are expected to ensure that the ingredients
used in their dishes are accurately represented on the platform.

What Should Restaurants Do?

Zomato has asked restaurant partners to use authentic dairy products where dishes are advertised as containing
dairy. Restaurants unable to immediately switch to genuine dairy have been advised to remove dishes containing
analogue dairy from their menus. They have also been asked to check product labels and ingredient information
supplied by vendors and ensure that the details displayed on Zomato accurately reflect the ingredients used.
Restaurants that fail to comply with these requirements could be removed from the platform.

What Is Analogue Dairy?

Analogue dairy products are designed to resemble conventional dairy products but may use ingredients other
than milk. Analogue cheese, for example, can contain vegetable oils, starches and other ingredients instead of
milk-based components. The use of an analogue product is not automatically illegal. However, selling or
describing it as genuine dairy without proper disclosure can raise regulatory concerns. Consumers need clear
information to understand whether a dish contains genuine dairy or a substitute.

Why Is Analogue Cheese Under Scrutiny?

The debate over analogue cheese has intensified in India. In April 2026, the Food Safety and Standards Authority
of India (FSSAI) issued a public notice concerning the issue. It stated that selling analogue or cheese-analogue
products under the name of paneer is a violation of food regulations. The FSSAI also stressed the importance of
clearly identifying non-dairy or analogue ingredients used by restaurants and other food businesses. The issue
received further attention this month when the National Human Rights Commission (NHRC) issued a notice to the
FSSAI, along with all states and Union Territories. The Commission sought information on the use of analogue
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cheese, its nutritional value, potential health effects and available testing methods.

Zomato's Hyperpure Controversy

The issue has previously been linked to Zomato's Hyperpure service, which supplies food products to restaurants.
In October last year, social media discussions raised concerns over the sale of analogue cheese through the
service, prompting criticism of the company. Zomato's latest action puts the spotlight back on ingredient
transparency and the need for restaurants to accurately represent dairy and dairy-alternative products on food
delivery platforms.
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Bhumi Pednekar On Greater Noida Bus Rape: 'How Can We See This Happen Again And Again?'

The actor ondemned the alleged assault of a teenage girl on a sleeper bus while travelling from Mainpuri to
Noida.

Outlook Entertainment Desk
Curated by: Debanjan Dhar
Published at: 1 September 2026 11:12 am

Summary of this article
Bhumi Pednekar has reacted to the Greater Noida bus rape case.

She condemned the repeated dangers to women's safety despite ample conversation and awareness-building.
Pednekar was last seen in Daldal.

Bhumi Pednekar has commented on the alleged rape of a 16-year-old girl inside a moving sleeper bus in Delhi-
NCR. The National Human Rights Commission (NHRC) has also stepped in.

Taking to her Instagram Stories on Monday, Bhumi responded sharply to the disturbing case and interrogated
how such incidents continue to happen in spite of repeated conversations around women's safety. She wrote,
“How can we see this happen again and again and again! Shame!”

Greater Noida Bus Rape Account

A 16-year-old girl from Uttar Pradesh was allegedly gang-raped inside a moving bus in Greater Noida after its
driver and conductor misled her into boarding the vehicle earlier this month. The two men accused in the case
have been arrested. Police said on Monday that the incident took place near Pari Chowk on August 4. The bus
travelled nearly 47km from Pari Chowk in Greater Noida, where the survivor boarded it, to Ring Road near the
Kashmere Gate Inter-State Bus Terminal in Delhi, where the accused allegedly left her, The girl went to the
Kashmere Gate police station, where Delhi Police filed an FIR under relevant sections of the Bharatiya Nyaya
Sanhita (BNS) and Protection of Children from Sexual Offences (POCSO) Act for alleged gang-rape, kidnapping and
assault.

According to Delhi Police, the Class 11 student from Mainpuri had left her home on August 3 without informing
her parents after being chided by her mother over her studies. She was reportedly travelling to her cousin’s home
in Sector 63, Noida. The teenager told police that she accidentally got off at Pari Chowk after it became dark and
heavy rain started. While she was stranded there, she saw a bus approaching and signalled the driver to stop. The
bus had no other passengers.

Bhumi Pednekar was last seen in Daldal, where she essayed DCP Rita Ferreira, a cop dealing with a troubled past
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while investigating a string of murders in Mumbai. The series is based on Vish Dhamija's bestselling novel Bhendi
Bazaar and is streaming on Amazon Prime Video. It was met with middling reviews.
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Shiromani Akali Dal seeks probe into release of rape accused social media influencer

AAP leader Kuldeep Singh Dhaliwal stated that SAD was stooping to petty politics and concocting fake stories and
demanded evidence to prove the allegations

Mohit Khanna
Chandigarh, Updated At : 08:26 AM Sep 02, 2026 IST

Senior Shiromani Akali Dal (SAD) leader Bikram Singh Majithja today demanded a CBI or high court-monitored
independent probe into the alleged financial transactions to facilitate the release of social media influencer
Gurinder Singh, alias Guri Chahal.Majithia also levelled serious allegations against the Punjab Police for carrying
out “botched investigation”, which led Chahal's release within a few months after his arrest.

Chahal, a resident of Mohali, was accused of abducting and raping a woman on the promise of marriage.

The Aam Aadmi Party (AAP)-led state government was quick to slam the allegations as baseless.

AAP leader Kuldeep Singh Dhaliwal stated that SAD was stooping to petty politics and concocting fake stories and
demanded evidence to prove the allegations.

Recently, the National Human Rights Commission (NHRC) had also issued a notice to the Punjab Chief Secretary
and police chief over a complaint of a demand of Rs 5 crore for the suppression of a rape case.

Maijithia, during the press conference, released phone call records exchanged between two persons negotiating
on behalf of the accused Guri Chahal.

Majithia said, “He was shocked to learn that Guri, who was arrested in a rape case and also facing other offences,
was released in July and had fled to the USA."

While sharing the phone call details, Majithia accused relative of Gurpreet Kaur, wife of CM Bhagwant Singh Mann,
for facilitating the deal.

Majithia also claimed that Punjab State Commission for Women Chairperson Raj Lali Gill was also aware of the
matter and Guri had exploited other victims as well, but she had done nothing.
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Nation and Beyond

NSUI protests gang rape of 16-year-old girl on sleeper bus in Delhi
By TNM (With ANI Inputs) 2 September 2026, 5:22 am

The National Students’ Union of India (NSUI), the student wing of the Congress party, organised a candle march in
New Delhi on Tuesday to protest the gang rape of a 16-year-old girl on a moving sleeper bus near Kashmere Gate.

The NSUI stated on X that the demonstration demanded justice for the victim and strict action against the
perpetrators. It also criticised the ruling Bharatiya Janata Party (BJP) government in Delhi, accusing it of failing to
ensure women'’s safety despite its public assurances.

The rape incident involving a 16-year-old student in the country’s capital, Delhi, has shamed humanity. Today,
NSUI held a candle march demanding justice for the victim and strict action against the culprits. The BJP
government’s grand claims on women'’s safety are proving hollow, when even the daughters of Delhi are not safe,”
the NSUI said.

Other civil society groups joined the protest. Members of the Students’ Federation of India (SFI) held a march
titled ‘Women Reclaim the Night,’ calling for tangible measures to improve women'’s safety. An SFI member told
ANI that although women constitute 50% of the population, very few feel safe going out at night.

The SFI member also linked the protest to the hostile environment surrounding the Delhi University Students'
Union (DUSU) elections, alleging that hooliganism fuelled by money and muscle power creates insecurity for
women. “This protest is called ‘Women Reclaim the Night'. Women make up 50% of the population, yet we do not
even have one percent of the right to step out safely at night. When we do venture out to claim that right, we are
often stopped right at the start. Even if we do manage to go out, it is extremely unsafe for us. We face horrific
incidents... This protest is taking place at Delhi University because of the atmosphere that develops during DUSU
elections-an environment of hooliganism and politics driven by money and muscle power. This makes women feel
unsafe and poses a threat to our security. The very same goons who come to campaign are the ones who scale
college walls, trespass into girls' hostels, and harass female students-even sexually harassing them. Given their
involvement, it was crucial to take a stand at Delhi University. We wanted to send a clear message: you cannot
make our campus unsafe. We are reclaiming this campus from you; we have as much right to it as you do, and we
will ensure that everyone here remains safe...”

Earlier reports stated that the 16-year-old victim, a Class 11 student from Mainpuri district, Uttar Pradesh, was
allegedly gang-raped aboard a moving sleeper bus that travelled almost 47 kilometres across the National Capital
Region before the suspects abandoned her near Kashmere Gate bus terminal on the night of August 4.

Police arrested the bus driver, Kuldeep, and conductor, Sandeep, in connection with the case. According to the
victim, after she resisted, the accused raped her and threatened to kill her. They dropped her on the Ring Road
near Kashmere Gate late at night and fled. The victim reported the incident to Kashmere Gate police, who
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apprehended both accused at a bus parking lot in Timarpur and seized the sleeper bus used in the crime.

In response, the National Human Rights Commission (NHRC) took suo motu cognisance of the incident. The NHRC
has issued notices to the Police Commissioners of Delhi and Gautam Budh Nagar and the Mainpuri

Superintendent of Police, requesting detailed reports within two weeks. These are to include the status of the
investigation and any compensation paid to the victim.

The NHRC stated that if media allegations are verified, the case raises serious human rights violations.
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Cops quiz witnesses to form ‘watertight’ case over Greater Noida-Delhi bus gangrape

A police officer associated with the probe said that they have written to the Forensic Science Laboratory to
expedite the report.

Updated on: Sep 2, 2026, 07:21:59 IST
By Hemani Bhandari

The Delhi Police have collected biological samples from a bus, in which a 16-year-old girl was allegedly gang-
raped by its driver and conductor on August 4, recorded statements of a slew of witnesses and compiled footage
from CCTV cameras to form a “watertight case”, officers aware of the developments said on Tuesday.

They said that the charge sheet in the case is likely to be filed within two weeks. Police said the samples include
hair strands of the victim, among other exhibits, which will form a key part of the probe. A police officer
associated with the probe, requesting anonymity, said that they have written to the Forensic Science Laboratory
(FSL) to expedite the report.

“An official request has been sent to the FSL division, asking them to share the report at the earliest, preferably in
the next 10 days, so it can be attached with the charge sheet,” the officer said.

The driver and conductor of a sleeper bus allegedly gang-raped a 16-year-old from Uttar Pradesh in Greater
Noida earlier this month after they misled the teenager, who had run away from home, into boarding the vehicle.

The bus covered a distance of around 47km between Pari Chowk in Greater Noida, from where the accused picked
up the victim, to the Ring Road area near the Kashmere Gate Inter- State Bus Terminal, where they dropped off
the victim in the early hours of August 4.

The bus had curtains covering the windows, making it difficult to see inside from outside, police said.

The Class 11 student, a resident of Mainpuri, had told police she ran away from her house on August 3 after being
reprimanded by her mother over her studies, and intended to stay at a cousin house in Sector 63 in Noida.

A second officer aware of the developments in the case said that they have recorded statements of several public
witnesses, including a security guard and the owners of two repair shops in Surajpur and Malakpur village in Uttar
Pradesh visited by the bus before it reached Pari Chowk late on August 3.

The officer, asking not to be named, said, “The statement of her cousin—her uncle’s son whom she had planned to
visit— has also been recorded, along with that of the owner of the bus, who has an office in Delhi, and officials of
the Child Welfare Committee who spoke to the girl and counselled her,” the officer said.
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These statements will form a major part of the charge sheet as well and are “very crucial” for a “watertight case”,
the officer added.

The first officer said that they have collected two CCTV footages—one where the girl was seen boarding the bus at
Pari Chowk and another where the girl was seen being dropped in the Kashmere Gate area.

“The DVR has been seized and due procedure is being followed to add that as evidence,” the officer said. The
second officer said that as per the bus owner’s statement, he had purchased the vehicle about three months ago
and it yet to be allotted a route.

The National Human Rights Commission (NHRC) on Tuesday said it has issued notices to the police commissioners
of Delhi and Gautam Budh Nagar in Uttar Pradesh. The commission observed that the content of the news report,
if true, raises serious issues of human rights violations.

“Therefore, it has issued notices to the police commissioners of Delhi and Gautam Buddha Nagar and Mainpuri's
superintendent of police, calling for a detailed report on the matter within two weeks. The report is expected to

include the status of the investigation and compensation, if any, paid to the victim,” the NHRC said.

With agency inputs
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Home / Delhi / Gurugram hospital withholds body over unpaid Rs 18 lakh bill
Gurugram hospital withholds body over unpaid Rs 18 lakh bill
Kin take corpse to Shahjahanpur in UP after NHRC chief steps in

Manikant Mishra Tribune News Service
New Delhi, Updated At : 08:06 AM Sep 02, 2026 IST

A dispute over an unpaid hospital bill took a serious turn following the death of a 30-year-old man from
Shahjahanpur, Uttar Pradesh, at Medanta Hospital in Gurugram, with the National Human Rights Commission
(NHRC) stepping in.

According to family members, they had already paid Rs 23 lakh towards the man’s treatment after arranging
money from their savings and through borrowing. The treatment continued for several days, but the patient could
not be saved.

The dispute began after his death, when the family was told that another Rs 18 lakh was payable. The relatives
said they were unable to arrange such a large amount immediately and requested that the body be handed over
to them.

The matter then reached NHRC chairman Priyank Kanoongo. In a post on X, Kanoongo said the body of the 30-
year-old man was not being handed over to his family despite Rs 23 lakh having already been paid.

“At Medanta Hospital in Gurugram, the body of a 30-year-old man from Shahjahanpur, Uttar Pradesh, is not being
handed over to his family following his death. The family has already paid Rs 23 lakh and is now being asked to
pay another Rs 18 lakh. The hospital is so defiant that it is neither listening to the administration nor following the
Supreme Court's orders or the NHRC guidelines. I am now going to the hospital myself to deal with this,” said
Kanoongo.

This post, however, brought the dispute into the public domain and marked a sharp intervention by the rights
body. Following the warning, the hospital management handed over the body to the family without collecting the
additional Rs 18 lakh, according to the inputs available. The relatives subsequently left for their home district,
Shahjahanpur, with the body. The exact medical condition for which the man had been admitted has not been
disclosed. No information on the matter has been provided by the hospital management in the material available.

The episode has also triggered anger on the social media, with users questioning the practice of withholding
bodies over unpaid bills and calling for strict action against hospitals found violating directions concerning the
dignity and rights of the deceased.


https://www.tribuneindia.com/news/delhi/gurugram-hospital-withholds-body-over-unpaid-18-lakh-bill/
https://www.tribuneindia.com/news/delhi/gurugram-hospital-withholds-body-over-unpaid-18-lakh-bill/

The case has, therefore, moved beyond a family’s disputed hospital bill, putting the focus on whether financial
disputes can be allowed to come in the way of handing over a dead patient to the family.
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NHRC seeks detailed report on teen's gang rape in sleeper bus in Greater Noida
NHRC takes suo motu cognisance of alleged gang rape of 16-year-old girl in Greater Noida

The Hawk
Sep 01, 2026, 07:44 PM(Updated Sep 01, 2026, 08:29 PM)

New Delhi, Sep 1 (IANS) The National Human Rights Commission (NHRC) has taken suo motu cognisance of
reports that a 16-year-old girl was allegedly gang-raped by the driver and conductor of a sleeper bus in Greater
Noida on August 4.

Observing that the contents of the news report, if true, raise serious issues of human rights violations, the apex
human rights body has issued notices to the Police Commissioners of Delhi and Gautam Budh Nagar and the
Superintendent of Police, Mainpuri, seeking a detailed report within two weeks.

The NHRC said the report should include the status of the investigation and details of compensation, if any, paid
to the victim.

According to the media report carried on August 31, the girl, a resident of Mainpuri, had left home to visit her
cousin in Noida's Sector 63. She reportedly missed her stop and got down at Pari Chowk amid heavy rain and
darkness. She subsequently boarded a sleeper bus after the conductor allegedly told her that it was headed
towards Sector 63.

Police said the bus was empty and was returning after undergoing repairs at a workshop in Surajpur. The survivor
alleged that soon after the bus started moving, the conductor behaved inappropriately towards her, following
which he and the driver allegedly sexually assaulted her and threatened to kill her if she resisted. The two men
later allegedly abandoned her near Kashmere Gate in Delhi and fled.

Police have arrested the two accused, identified as driver Kuldeep and conductor Sandeep, from a parking area in
Timarpur on the same day. The accused have been booked under charges relating to gang rape, kidnapping and
assault.

Police have seized the sleeper bus and sent it for forensic examination.

Investigators have also collected CCTV footage from the route taken by the vehicle to establish the sequence of
events and trace its movements.

Forensic teams have reportedly recovered strands of the girl's hair from inside the bus as part of the investigation.

Police have also said that curtains covering the individual berths in the sleeper bus may have provided privacy
inside the vehicle during the alleged crime.
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Meanwhile, Delhi Commission for Women (DCW) Chairperson Lata Gupta on Monday strongly condemned the
alleged gang rape and demanded a speedy trial and swift punishment for the accused.

Speaking to IANS, Gupta said, "The gang rape of a girl on a bus is a heinous crime. The police have arrested the
bus driver and conductor. The Commission has sought an action-taken report from the police. The Commission
will advocate for a fast-track trial to ensure the harshest punishment for the accused.”

"I feel that moral values are eroding. While everyone talks about rights, we seem to be forgetting our
fundamental duties. Such incidents in society are deeply condemnable and unacceptable. The government has
streamlined legal procedures and implemented provisions under laws like POCSO to ensure fast-track trials, strict
punishment, and timely justice for offenders," she added.

--JANS
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NHRC seeks report from MPCB on Ganeshotsav noise violations

Acting on a complaint over alleged violations of noise limits by mandals, NHRC has directed MPCB to submit a
detailed action-taken report within two weeks

Published on: Sep 2, 2026, 08:31:00 IST
By Gayatri Vajpeyee

PUNE: Even as Pune prepares for its annual date with Lord Ganesh - the use of DJs, Dolby sound systems, and
traditional musical instruments continuing to be a contentious issue - the longstanding dispute over noise
pollution during its Ganeshotsav has now reached the national level. Taking cognisance of a complaint filed on
August 25 by Pune resident Sharad Kelkar against the use of high-powered sound systems, DJs and loudspeakers
by public Ganesh mandals in violation of noise regulations, the National Human Rights Commission (NHRC) has
directed the Maharashtra Pollution Control Board (MPCB) to submit a detailed, action taken report (ATR) within
two weeks on allegations of violation of prescribed noise limits during the festival. The complaint has also raised
concerns over the use of powerful laser beams during festivities and processions, alleging that they could pose
risk to people's eyesight.

Observing that the allegations, prima facie, appear to raise issues concerning human rights, a bench headed by
NHRC member Priyank Kanoongo on September 1 issued notice to the MPCB chairman, directing the state
pollution control authority to submit a detailed ATR within two weeks.

The NHRC has sought details of the legal and regulatory framework governing noise levels during the Ganesh
festival, including the permissible limits for Dolby/DJ sound systems. It has asked the MPCB to clarify whether a
licensing or permission mechanism exists for such systems, how many permissions were issued over the past one
year, and which authority is empowered to grant permissions or no objection certificates (NOCs). Furthermore,
the commission has sought details of the number of challans, preventive orders and notices issued for noise limit
violations during the past year. The MPCB has also been directed to provide details of action taken against the
violations and the authorities responsible for enforcement. The commission has asked that the report be
submitted through email in addition to the prescribed procedure.

When contacted, Kelkar said, “Every year, there are assurances but the problem remains”. He said that the issue
resurfaces every year as Ganeshotsav approaches, despite repeated assurances that celebrations will be
conducted responsibly and following the prescribed norms. “Every year when the festival approaches, everyone
says that we will celebrate it in a joyous manner and follow discipline. But in reality, nothing seems to be done to
resolve the noise pollution issue. Despite multiple complaints, the issue persists, and so far, no strong legal
backing has been provided to effectively address noise pollution during the Ganesh festival,” Kelkar said. He said
that he approached the NHRC hoping that the issue will get a serious institutional response. “I therefore
registered a complaint with the NHRC, and the commission has now sought a detailed report from the MPCB. I
hope this will bring greater accountability and ensure that the existing noise pollution norms are properly
implemented,” Kelkar said. While Ganeshotsav organisers and mandals maintain that it is an integral part of
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Pune’s cultural identity, residents and activists have repeatedly raised concerns over excessive noise and its
impact on the quality of life and public health.
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Gang rape in moving bus: NHRC notice to police commissioners of Delhi, Gautam Buddha Nagar
Daily Excelsior04:26 AM Sep 02, 2026 IST

NEW DELHI, Sep 1 : The National Human Rights Commission on Tuesday said it has issued notices to the police
commissioners of Delhi and Gautam Buddha Nagar in Uttar Pradesh, in the wake of the alleged gang rape of a 16-
year-old girl in a moving bus.

The rights panel has sought a report from the police authorities in two weeks, and is expected to include the
status of the investigation and compensation, if any, paid to the victim.

The girl, who had boarded the bus at Pari Chowk in Greater Noida on the night of August 4 believing she would be
dropped at Noida Sector 63, was allegedly raped by the driver and conductor while the vehicle was moving. She
was later abandoned near Kashmere Gate in north Delhi.

The two accused -- bus driver Kuldeep, 39, and conductor Sandeep, 26, both residents of Kanpur -- were arrested
from a parking lot in Timarpur within hours after Delhi Police registered an FIR at the Kashmere Gate police
station.

The National Human Rights Commission (NHRC) in a statement said it has "taken suo motu cognisance of a media
report that a 16-year-old girl was subjected to gang rape by a driver and a conductor of a bus that she boarded
from Greater Noida, Uttar Pradesh on August 4".

Reportedly, the perpetrators extended life threats and left her at the Kashmere Gate Bus Terminal in Delhi, it said.
The Commission has observed that the content of the news report, if true, raise serious issues of human rights
violations.

Therefore, it has issued notices to the police commissioners of Delhi and Gautam Buddha Nagar and Mainpuri's
superintendent of police, calling for a detailed report on the matter within two weeks. The report is expected to
include the status of the investigation and compensation, if any, paid to the victim," the NHRC said.

According to the media report, carried on August 31, the girl left home in Mainpuri, Uttar Pradesh to visit her
cousin in Sector 63, but she missed her stop and alighted at Pari Chowk. From there, she reportedly boarded
another bus after confirming that it was going to Sector 63 of Noida, it said. (PTI)
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Minor's sexual assault: NHRC issues notice to UP, Delhi Police
Author : Asianet News Central | ANI
Published : Sep 01 2026, 08:31 PM IST

The NHRC has taken suo motu cognizance of a media report alleging the sexual assault of a 16-year-old girl by a
bus driver and conductor in Greater Noida, UP. It has issued notices to Delhi and UP police, seeking a detailed
report in two weeks.

The National Human Rights Commission (NHRC) has taken suo motu cognizance of a media report alleging that a
16-year-old girl was sexually assaulted by a bus driver and conductor after she boarded a bus from Greater Noida
in Uttar Pradesh, on August 4. The Commission has issued notices to the Police Commissioners of Delhi and
Gautam Budh Nagar and the Superintendent of Police, Mainpuri, seeking a detailed report on the matter within
two weeks. According to the NHRC, the report is expected to include the status of the investigation and details of
compensation, if any, paid to the victim. The Commission said that if the allegations reported in the media are
found to be true, they raise serious issues of human rights violations.

NHRC Demands Detailed Report

The action follows a media report published on August 31 concerning the alleged incident involving the minor
girl. According to the report, the girl had left her home in Mainpuri to visit her cousin in Sector 63 of Noida. She
reportedly missed her stop and got down at Pari Chowk. From there, she allegedly boarded another bus after
confirming that it was travelling towards Sector 63, Noida.

Details of the Alleged Assault

The NHRC said the girl was allegedly subjected to sexual assault by the driver and conductor of the bus. The
alleged perpetrators also reportedly threatened her with her life before leaving her at the Kashmere Gate Bus
Terminal in Delhi. Taking note of the reported incident, the Commission said it considered the allegations serious
enough to warrant intervention and sought reports from the concerned police authorities.

The Police Commissioners of Delhi and Gautam Budh Nagar and the Mainpuri Superintendent of Police have been
asked to submit the detailed reports within two weeks. The reports will also indicate the progress of the
investigation into the allegations and whether any compensation has been provided to the victim. The NHRC's
intervention comes as authorities continue to investigate the reported incident and establish the circumstances
surrounding the alleged assault. Further details are awaited. (ANI)
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States didn't heed caution regarding sleeper buses': NHRC issues notice to Delhi, UP over minor girl rape in
moving vehicle

In Short Speaking to IANS, NHRC member Priyank Kanoongo said: "The incident that has come to light in Delhi,
where a rape was committed against a girl inside a moving sleeper coach bus over a distance of nearly 47
kilometers, in itself highlights the horrific nature of the crime.

IANS Created On: 1 Sept 2026 6:46 PM IST

New Delhi: The National Human Rights Commission (NHRC) said on Tuesday that it has served notices to the
governments of Delhi and Uttar Pradesh, calling for probe into the alleged rape of a 16-year-old girl in a moving
empty sleeper bus late last month, and claimed that several state governments did not pay heed to the NHRC's
previous warning that such vehicles have been violating rules. Speaking to IANS, NHRC member Priyank
Kanoongo said: "The incident that has come to light in Delhi, where a rape was committed against a girl inside a
moving sleeper coach bus over a distance of nearly 47 kilometers, in itself highlights the horrific nature of the
crime. We have issued notices to both the Delhi and Uttar Pradesh governments regarding this matter. We have
called for an investigation and probe into the incident, and given directives for the rehabilitation of the child." He
said that the NHRC has been cautioning the state governments over the past one year, that sleeper coach buses
have been flouting norms.

"It is unfortunate that several state governments have not yet taken effective action regarding this. So, we are
again going to speak to all the state governments that cabins, curtains etc. in sleeper buses hamper the safety of
passengers and those need to be looked into," he added. According to the police, the incident took place near Pari
Chowk in Greater Noida on August 4. The survivor alleged in her complaint that the two accused sexually
assaulted the victim and threatened to kill her if she resisted. They later abandoned the girl near Kashmere Gate
in Delhi. The accused, identified as driver Kuldeep and conductor Sandeep, were arrested from a parking area in
Timarpur on the same day. Meanwhile, Priyank Kanoongo also reacted to the death of a 10-year-old girl after she
was allegedly made to stand in the sun as punishment. Mentioning that Section 17 of the Right to Education Act
and Section 75 of the Juvenile Justice Act contain strict provisions prohibiting any kind of physical or mental
punishment or harassment of children in schools, the NHRC member said: "This incident is dangerous in itself,
that a child was made to stand in the heat, which unfortunately resulted in her death." "In this matter, we have
issued notices to the Delhi Police and the Education Department of the Delhi government so that an FIR can be
registered against the responsible teachers and management and an example could be set that serves as a
deterrent to stop such harsh atrocities against students," Kanoongo added.
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NHRC Seeks Reports From Delhi, UP Police Over Alleged Gang Rape Of Minor In Bus

The NHRC has taken suo motu cognizance of a media report alleging that a 16-year-old girl was gang raped by a
bus driver and conductor after travelling from Greater Noida, officials said. The panel issued notices to Delhi and
Gautam Budh Nagar police and Mainpuri SP seeking investigation details and compensation status within two
weeks.

FPJ News ServiceUpdated: Tuesday, September 01, 2026, 08:15 PM IST

The National Human Rights Commission (NHRC), India has taken suo motu cognizance of a media report that a
16-year-old girl was subjected to gang rape by a driver and a conductor of a bus that she boarded from Greater
Noida, Uttar Pradesh on 4th August 2026. Reportedly, the perpetrators extended life threats and left her at the
Kashmere Gate Bus Terminal in Delhi.

Notices Issued To Police Officials

The Commission has observed that the contents of the news report, if true, raise serious issues of human rights
violations. Therefore, it has issued notices to the Police Commissioners of Delhi and Gautam Budh Nagar and
Mainpuri Superintendent of Police, calling for a detailed report on the matter within two weeks. The report is
expected to include the status of the investigation and compensation, if any, paid to the victim.

According to the media report, carried on 31st August 2026, the girl left home in Mainpuri, Uttar Pradesh to visit
her cousin in Sector 63, but she missed her stop and alighted at Pari Chowk. From there, she reportedly boarded
another bus after confirming that it was going to Sector 63 of Noida.
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Greater Noida Bus Gang Rape: NHRC Steps In, Sets 2-Week Deadline for Police, UP Govt
Edited by: Mansi Arora Updated Sep 1, 2026, 19:09 IST

NHRC has sought reports from Delhi, Gautam Budh Nagar and Mainpuri police over the alleged Greater Noida
bus gang rape of a 16-year-old girl.

The National Human Rights Commission (NHRC) has taken suo motu cognizance of media reports that a 16-year-
old girl was gang-raped by a driver and conductor of a bus she boarded from Greater Noida on August 4, 2026,
reopening scrutiny on a case that has already triggered accountability questions over the bus operator's own
timeline.

In a press release issued on September 1, the Commission said it has issued notices to the Police Commissioners
of Delhi and Gautam Budh Nagar, and the Superintendent of Police, Mainpuri, seeking a detailed report within
two weeks. The report is expected to detail the status of the investigation and any compensation paid to the
victim.

The NHRC noted that if the media report is accurate, it raises "serious issues of human rights violations."
According to the report the Commission cited, published August 31, the girl had left her home in Mainpuri to visit
her cousin in Sector 63, Noida, but missed her stop and got off at Pari Chowk. She then boarded another bus after
being told it was headed to Sector 63, where she was allegedly assaulted by the driver and conductor, threatened,
and abandoned at Delhi's Kashmere Gate Bus Terminal.

The bus in question belonged to Vishwanath Travels, whose manager has gone on record stating the vehicle was
collected from a Surajpur workshop around 5 pm on August 4 and left around 9 pm, travelling empty, off its
regular route, via Pari Chowk, Advant and Sector 93 to Kashmere Gate for painting work. He said that the
company only learnt of the crime when police contacted it the next day.

The NHRC's intervention adds a fresh institutional layer to a case that has already drawn comparison to Nirbhaya
(2012) for what it exposes about gaps in intercity bus safety, from GPS/panic-button compliance to staff
verification. With Delhi Police, Gautam Budh Nagar Police and Mainpuri Police now all directed to respond within a
fortnight, the case moves from state-level investigation into national human rights oversight.
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NHRC Issues Notices to Delhi & UP Police Over 16-Year-Old Girl's Rape by Bus Driver and Conductor; Seeks Report
in 2 Weeks

The incident involves the alleged gang rape of a 16-year-old girl by a bus driver and conductor when she boarded
a bus from Greater Noida in Uttar Pradesh on 4 August 2026.

Updated 1 September 2026 at 19:18 IST
Ankita Paul, India News

New Delhi: The National Human Rights Commission (NHRC) has taken suo motu cognizance of a media report
detailing the alleged gang rape of a 16-year-old girl by a bus driver and conductor. The Commission has issued
notices to senior police officials in Delhi and Uttar Pradesh, seeking a detailed report within two weeks.

According to the report that prompted the Commission’s action, the minor boarded a bus from Greater Noida in
Uttar Pradesh on 4 August 2026. She was allegedly subjected to sexual assault by the driver and conductor of the
vehicle. The accused reportedly threatened her with dire consequences before abandoning her at the Kashmere
Gate Bus Terminal in Delhi.

The NHRC has flagged "human rights violations" in the matter. Notices have been issued to the Police
Commissioners of Delhi and Gautam Budh Nagar, as well as the Superintendent of Police, Mainpuri. The
Commission has directed these authorities to submit a comprehensive report within two weeks. The report is
expected to cover the current status of the investigation and details of any compensation provided to the victim, if
applicable.

Published By: Ankita Paul Published On: 1 September 2026 at 19:16 IST
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NHRC seeks action on Jagannath Sagar encroachment in Jeypore
City |Lalmohan Patnaik | Sep 1, 2026, 18:26 IST

Cuttack: National Human Rights Commission (NHRC) has sought appropriate action within eight weeks on a
complaint alleging environmental degradation and administrative apathy in the upkeep of historic Jagannath
Sagar in Koraput district's Jeypore town.

The complaint was filed by Jeypore-based human rights activist and advocate Anup Kumatt Patro, who alleged
that the waterbody’s area has shrunk from its historical 115 hectares to 67.40 hectares due to illegal
encroachment, while untreated sewage continues to be discharged into it.

In its Aug 31 communication to Odisha chief secretary, NHRC directed that the complaint be transmitted to the
concerned authority for appropriate action. “The authority concerned is directed to take appropriate action within
8 weeks associating the complainant/victim and to inform him/her of the action taken in the matter,” it said.

Patro alleged that despite a sanction of Rs 9.45 crore during 2025-26 under Atal Mission for Rejuvenation and
Urban Transformation (AMRUT) 2.0, the focus has remained on “cosmetic beautification”, including lighting and
walkways, instead of ecological restoration such as improving water quality and restoring the lake’s depth.

The complaint also alleged a “total breakdown of the rule of law” owing to encroachments and sought restoration
of Jagannath Sagar to its original 115-hectare area. It urged NHRC to order a high-level inquiry into alleged non-
compliance with its earlier directions and fix responsibility on erring officials.

Patro also sought an ecological audit, immediate stoppage of untreated sewage discharge, a time-bound plan for
water purification and desilting, and an audit of funds sanctioned for the lake’s revival over the past four years.

The complaint highlighted that the authorities had allegedly failed to comply with an NHRC order of July 20, 2020,
passed on Patro’s earlier complaint seeking inclusion of Jagannath Sagar under National Lake Conservation Plan
(NLCP). The commission had then directed Koraput district magistrate to take appropriate action within eight
weeks for its inclusion under NLCP by Centre.

Located in the heart of Jeypore town in Koraput district, the pond was accorded a tourist destination tag by the
British a few years after it was dug on a patch of 300 acres by the rulers of Jeypore kingdom in 1761. The pond
was created for maintaining environmental balance and meeting the water requirements of people of both
Koraput and Nabarangpur districts.
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NHRC takes suo motu cognisance of Delhi-NCR gang rape, issues notices Delhi, Noida, Mainpuri police

The Commission issued notices to Police Commissioners of Delhi and Gautam Budh Nagar and Mainpuri
Superintendent of Police, calling for a detailed report on the matter within two weeks.

Statesman News Service | New Delhi | September 1, 2026 7:21 pm

National Human Rights Commission (NHRC) on Tuesday took suo motu cognisance of the alleged gang rape of a
16-year-old girl in a moving bus that she boarded in Greater Noida, Uttar Pradesh on August 4, 2026.

Referring to a media report, the NHRC said that the alleged incident raises serious issues of human rights
violation.

The Commission issued notices to Police Commissioners of Delhi and Gautam Budh Nagar and Mainpuri
Superintendent of Police, calling for a detailed report on the matter within two weeks.

"The Commission has observed that the contents of the news report, if true, raise serious issues of human rights
violations. Therefore, it has issued notices to the Police Commissioners of Delhi and Gautam Budh Nagar and
Mainpuri Superintendent of Police, calling for a detailed report on the matter within two weeks," the NHRC said.

The report, the Commission stated, is expected to include the status of the investigation and compensation, if
any, paid to the victim.

According to reports, the minor victim had left home without informing anybody and was travelling to Noida
Sector 63, where her cousin lives.

During her journey, she mistakenly got down at Greater Noida's Pari Chowk at around 9 p.m., amid heavy rain. As
soon as she realised that she was still about 25 kms away from her destination, the girl started looking for
another transport when a private sleeper bus stopped nearby.

The conductor told her that they were headed towards Sector 63 and can drop here there. Trusting them, the girl
boarded the bus.

However, police stated that the bus was not operating a regular passenger service on that day (August 4). It is
being said that the vehicle had been taken to a workshop in Surajpur, Greater Noida for repairs after developing a
technical issue.

Once they picked up the girl near Pari Chowk, the two accused - bus driver Kuldeep, 39, and conductor Sandeep,
26 allegedly sexually assaulted her.
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The accused abandoned the girl at Kashmere Gate, following which she boarded an auto and went to the police
station.
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Rape in bus: NHRC notice to Delhi, Gautam Buddha Nagar CPs

The rights panel has sought a report from the police authorities in two weeks and is expected to include the
status of the investigation and compensation, if any, paid to the victim.

Press Trust of India | Published: 1st September 2026 10:44 pm IST

New Delhi: The National Human Rights Commission (NHRC) said on Tuesday, September 1, it has issued notices to
the police commissioners of Delhi and Gautam Buddha Nagar in Uttar Pradesh in the wake of the alleged gang
rape of a 16-year-old girl in a moving bus.

The rights panel has sought a report from the police authorities in two weeks and is expected to include the
status of the investigation and compensation, if any, paid to the victim.

The girl, who had boarded the bus at Pari Chowk in Greater Noida on the night of August 4, believing she would
be dropped off at Noida Sector 63, was allegedly raped by the driver and conductor while the vehicle was moving.
She was later abandoned near Kashmere Gate in north Delhi.

The two accused, bus driver Kuldeep, 39, and conductor Sandeep, 26, both residents of Kanpur, were arrested
from a parking lot in Timarpur within hours after Delhi Police registered an FIR at the Kashmere Gate police
station.

Panel took suo motu cognisance

In a statement, the NHRC said it has “taken suo motu cognisance of a media report that a 16-year-old girl was
subjected to gang rape by a driver and a conductor of a bus that she boarded from Greater Noida, Uttar Pradesh,
on August 4”.

Reportedly, the perpetrators extended life threats and left her at the Kashmere Gate Bus Terminal in Delhi, it said.

The Commission has observed that the content of the news report, if true, raises serious issues of human rights
violations.

“Therefore, it has issued notices to the police commissioners of Delhi and Gautam Buddha Nagar and the
superintendent of police in Mainpuri, calling for a detailed report on the matter within two weeks. The report is
expected to include the status of the investigation and compensation, if any, paid to the victim,” the NHRC said.

According to the media report, carried on August 31, the girl left home in Mainpuri, UP, to visit her cousin in
Sector 63, but she missed her stop and alighted at Pari Chowk. From there, she reportedly boarded another bus
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after confirming that it was going to Sector 63 of Noida, it said.
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NHRC notices to police chiefs in Delhi, Noida over 16-year-old's bus gang-rape
Prachi Kumawat TIMESOFINDIA.COM | Sep 1, 2026, 09.20 PM IST

NEW DELHI: The National Human Rights Commission (NHRC) has stepped into the alleged gang-rape of a 16-year-
old girl on a moving bus, issuing notices to the police commissioners of Delhi and Gautam Buddh Nagar and
seeking a detailed report within two weeks on the investigation and any compensation provided to the victim.
The rights panel took suo motu cognisance of a media report about the incident, in which the girl was allegedly
raped by the bus driver and conductor before being abandoned near Kashmere Gate in north Delhi.

The girl had boarded the bus at Pari Chowk in Greater Noida on the night of August 4, believing that she would be
dropped at Noida Sector 63.

The NHRC said the allegations, if true, raised serious human rights concerns.

The commission said it had "taken suo motu cognisance of a media report that a 16-year-old girl was subjected to
gang-rape by a driver and a conductor of a bus that she boarded from Greater Noida, Uttar Pradesh on August 4".
According to the commission, the accused allegedly threatened the girl with her life and left her at the Kashmere
Gate Bus Terminal in Delhi.

"Therefore, it has issued notices to the police commissioners of Delhi and Gautam Buddha Nagar and Mainpuri's
superintendent of police, calling for a detailed report on the matter within two weeks. The report is expected to

include the status of the investigation and compensation, if any, paid to the victim," the NHRC said.

The accused, identified as bus driver Kuldeep, 39, and conductor Sandeep, 26, both from Kanpur, were arrested
from a parking lot in Timarpur within hours of Delhi Police registering an FIR at Kashmere Gate police station.

According to the media report cited by the NHRC, the girl had left her home in Mainpuri to visit her cousin in
Sector 63, Noida. She missed her stop and got off at Pari Chowk.

She later boarded another bus after confirming that it was headed towards Sector 63, the report said.

The two accused allegedly assaulted her while the bus was moving and subsequently abandoned her near
Kashmere Gate.

The NHRC's notices have sought details of the ongoing investigation as well as information on compensation, if
any, provided to the victim.

(With agency inputs)
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ETV Bharat / bharat
NHRC Takes Suo Motu Cognisance of Alleged Rape Of Minor On Bus In Greater Noida

The accused allegedly threatened to kill her before abandoning her near the Kashmere Gate bus terminal in Delhi
and fleeing.

By ETV Bharat English Team
Published : September 1, 2026 at 10:06 PM IST

New Delhi: The National Human Rights Commission (NHRC) has taken strong suo motu cognisance of the alleged
sexual assault and rape of a minor girl by a bus driver and conductor in Greater Noida.

The incident took place on August 4. The minor, a resident of Uttar Pradesh’s Mainpuri district, had left home to
meet a family member in Noida’s Sector 63.

During her journey, she accidentally got off near Pari Chowk in Greater Noida instead of her intended stop. She
subsequently boarded a bus to reach Sector 63. According to the allegations, the bus driver and conductor
sexually assaulted the girl inside the vehicle. The accused allegedly threatened to kill her before abandoning her
near the Kashmere Gate bus terminal in Delhi and fleeing.

The NHRC said that if the facts reported in the media are found to be true, the incident would constitute a serious
violation of the human rights of a minor and raise serious questions about the rule of law. Taking cognisance of
the matter, the commission has issued formal notices to the Delhi Police Commissioner, the Police Commissioner
of Gautam Buddh Nagar (Noida) and the Superintendent of Police, Mainpuri.

The NHRC has directed the senior officials to submit detailed reports on the case within two weeks.

The commission has specifically sought information on:

The latest status of the police investigation into the case.

Steps taken to ensure the victim’s health, rehabilitation and security.

Details of compensation provided to the victim as per applicable rules.

Leader of Opposition in the Lok Sabha Rahul Gandhi also reacted to the incident on social media platform X. In his
post, Gandhi questioned how the alleged crime could take place during a bus journey between Greater Noida and
Delhi without being detected by the police.

He alleged that the bus travelled through the Noida-Greater Noida Expressway, Delhi's Ring Road and the border
without being stopped at a checkpoint. He also questioned the use of curtains around seats in sleeper buses,
arguing that they can obstruct visibility and make it difficult to detect crimes taking place inside.
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Gandhi referred to the safety concerns that have persisted years after the 2012 Delhi gang rape and murder,
popularly known as the Nirbhaya case, and questioned whether rules relating to the inspection and monitoring of
such buses were being properly implemented. He also sought accountability from both the Delhi and Uttar
Pradesh police over the incident.
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WIRY-¥ReBH I I QAT A1 T T SiR AR @ & I1aS[G gaeh chl ST el aaTs ST Hehl | gdeh chl HId o &G RSl 1R 39
9L @l 1 UgTS ¢c US, STd 3RYdTel UMH 3 18 &Ra 3ud ot ifaRer srepma falet I7eh g1er # o1 faam) difgd ufkar 4 18 wire
>0 i fdfRer A G Jepr H Sraweddr STars $iR Ad-ferad gu srudre veeH & 2ra Hio 6l TeR «ils | 3R § fob sraarer
TRITH = & 3% U U TE a fa o STa deh g1 sreprn fofet ST =81 g, e anfefer 2R g iar s

219 &l ek TATY ST ehl YT AT AFAADR AN & H& {Oheh ST deh Ug | I8 $H HHe WR gl HAM od gU Hired
HifSar wiehiH T W diar e foar # e SreudTel & SelTst She ST g1 § 19 el 39 AdTe-! & SRUdTel UeeH H ggehy Al T
G ST hRaTs 3R UL Mot kA & 33 & Srudret U = for foreft sifafvert spmar ar 2rd & gia g uRsi1 &t €ia
f3am| <1a U 811 & 91G IGEaTd URSH S8 Wit 31U T STHUG MESIEIYR & felQ T g T | STdfch & fikieh i oroft I o
& & 3R sreqdrer # g uga I

ald AT 3R AaTEehR RINT A 3707 &g Hicl o TR hdel # W fohar § o foredt oft 7des & @ ol faad A a8 &
TR TR SeIeh A8! I1IT ST b, F1fch TG FAh hl TRAT 3R AFATIRRT T & &1 RINT & TG I URe & 15 Tl Hifear )
ot T BT AT Toe USTI YT = STt SRUdTe! chl 38 GBI hl e HaT hl 3R PIURe SRUATA gRT ARSI o M TR
& I I I HT Hl


https://m.haryana.punjabkesari.in/haryana/news/hospital-refused-to-hand-over-the-body-after18-lakh-was-not-paid-2375196?amp
https://m.haryana.punjabkesari.in/haryana/news/hospital-refused-to-hand-over-the-body-after18-lakh-was-not-paid-2375196?amp

Dainik Bhaskar, Online News, 02/09/2026

NATIONAL HUMAN
RIGHTS COMMISSION

Source: https://www.bhaskar.com/local/uttar-pradesh/gautambudh-
nagar/news/greater-noida-bus-sexual-assault-nhrc-notice-police-
commissioner-138901146.html

Hindi NewsLocalUttar pradeshGautambudh nagarNHRC Notice To Delhi, Noida Police & Mainpuri SP Over Bus
Sexual Assault
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ST ATCT <hl SeITST i UG 3@ & | $8eh d1G Al H doil ¥ HRATS gs 3R AR IR AT g ToT et HidT 74T

31 T 3fgpR T el SelloT o SR ga o e
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7 gferg 3 oIt & f&eth Aotga wRA® ok denfAe a1eg Jerw &

g o1 g1 & foh 9 STa=T SRty # nfiet &Y eTRIfdaT Tgar petdia 3R dhgaex ddiy ot gt el fae & faiw ghegag Ruté efik
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R faeqd Raté aift 81

HRIGS ded 3R fhRftica @ gfe
ST & SR, Wifgar ok gHT SIRIfU & fRfticy A 99 & +fiar S=eh! el 6 we gfe & &1 BRiYS fasivat 3 a9 & i,
TR Ele, =MeTeh e <l Hie & U et Sharet SiR feraR # foers 78 dssfic @ 7 ver fhe 81

HUS! I STedl: ARIATT GRT TeT & THY Ug 1Y HUST ! STed R STid TR AT f3a1 11 81

HRA% KUl &1 gaeir: gferd Gt & Farfae ge fawgd wRi%e Ruté smar arhi 8, e fog ga fasiy sira dm aifda &t i
iusT @ e} e deh 3TURTe T he

ST & gra 31T g o 4 ered ot difSar eR & 3118 & a1e ket oft 3k FiusT & Taex 63 fR&AT 319 T2k 9iE & &R oM & fag urt
T W foroe |7 @1 ot

ST qo 99 § J3TT; Shsaer Ty = dsehl @ 5-7 e 91d &Y 3R 38 I8 gk 99 | da71 forar b s 3 feen & < <&t 81
Torcht 99 H gRal: a9 d Igd & ddU A SEATeRYR i (TSt Yerer 127-128) & UTd 39eh W1 JellchR bl $8h a1g "aty =
TR FTelt 3R TSR FHerard A ASehl &A1Y SR ghH b

26 foret 1 T 3R AR Tie WR T g & TG T4 26 fhalHiex des faHT B Tetdt w8t | STRIUT = difgar ot et e a9 &3
R AR fea, ok arg difgar 3 gia gfes ot ga=r

fIARYR & @Ra IRTERY 3R 99 1 swRifdes Renls
HIHRY e gferd gRT g1 fAerd 8t @Rd SRaTs &ed §Q aHl SIRITIAT ot STaRTYy & S 8l €l & Hiar HIHRT e § e 5
feherHier X forRQR seireh & FRTAR o foram AT SR TituR a1 ot STed e foram

TATTIRA! 3 foar w@a: 93
IR, AL AT SRR AT (THT=SREY) = HifSar RUlE e e S oid §U ag AT fob AMETEehRT & Iecie ol 4R el 51


https://www.jagran.com/delhi/new-delhi-city-delhi-bus-gang-rape-dna-forensics-crucial-nhrc-seeks-report-40359505.html
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gafeig ST A el ofR MarggR & gfed SIad! dem #9gt & gfor srefierss ot Aifed SIRY & & IdTg & ik 39 AMe R
faeqa Rale aift &1 Rald & Siia &t f@fa oik difgar ot fAu S T aret gamast onfe & aR § JHaRt & 51 9ohd! 81
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THUTH-foret ST WR Aeiar 3 T8t & gaes St Ssarel: uRar Sier-323 @ agg, 18 @g 3R §arg; NHRC srezet i uiee-#
3T ohl SISl e ST g7
01-09-2026 10:23:00

Medanta Hospital Gurugram controversy NHRC intervention regarding withheld deadbody payment dispute latest
news updates. Follow Dainik Bhaskar.

IRaR F1-323 ARG a9, ¥18 A@ 3R Fd1Q; NHRC 3fegel shl UIRe-H S1eUdTel hl SeITol Shet SiT ERBUTH | IR AHaT SRR
STRINT & SedeT = HGidT SRUAT GRT Ueh Jadh hl Seaie! ol o IR U [@TE &1 THUTH H AGIdT SRUdTe | IR TGS o MET8IgR
faredt 30 auffa gao St 3T & IR HId g TS| $Hh TG ST TR = ThrdT foet I T i+ dch Fdeh ohl 1T UIRSTHI eht
9 & 37ehR e faaT, [ e g1 81 a1 IRaR & JdTfaeh, a9 & folT SeTsT & A W 3Udlet A 23 dRd YT hl HRI-HRepHA
FY Tt ofY, AfeheT ST =18 g ST bl | 31 18 Ra $UY e 3fR Sehran a1 | S Iwgia gt agt A qid @ o & sremefar
STATS |t STl eie = ST AT STHT A G deh S8als! o § I AT & o | ATHeT AET AHaTeR ST deh +f ug=m g
Srezret fOden et bl Hteft AaTait & 91 ST UM Sehge TR ST 3R G &l GRSTHI & |1 7171 37T i % & difgd
IRAR &I TETH ISR A& ol TS &1 FTelifch, AL Segel 3 U= YRR T 85l IR SIRUATS bl hal AdTat ot gy foran i &
G2 SYATe h SISl i UG g & | [heh hl 38 Uie IR g Iord A e ot fohu| g 3 goor o foha & deerde gar, fSden sarw
forich = 3a gU forar-3eR, 59 wdfy | Agiar giffiea &l dremest &W § yete ol et ST+ a1 T fomar ma, @ifdh tg Rt =18t
ST Igeeh et THR glefd H &heram 41 Aol : difsd uRaR & SIgaR gaeh ol 1R fRAfd & Aaiar & w1 eneran mar A1) aRsr1 3 ot
STHT-USH 3R IUR ARR SATS o ATH UR SRIATS bl 23 ARG T Y HRI-¥ReH AFA T ST e 337 271 8 T Tet gerrst &
JTISIE Si¢ I ST a1 §dTg ST Feh! [9¢ & &H dIg o J1G ST Uaei 3 RS bl 18 ARG $UY &l faRad foet sraman| afeer it =
ST TS A e & U H ST STars ofR 2ra Hiue Y TER S, AfchT SeUdTel Heer 3 SehT AfA ST 7 g ok ssaret oA
T AT I fQATI1G 7 G HISTRRY AL AFATESR ST Teh UG $6 W AT Hegel fOies S = Sidd sl 3 =T |
351 Fierer HifSTT WehiH Tad IR Ueh g dIdl U1 A1eT ahed g folaT- T30 & ATl Seddiel # QMgsTgigR Stk Taer Fare g
30 auTa gaes i 7 & 916 IR 7d TRR URSHI ahl el 14T ST 8T & | IR 23 dRE 30T 9R b & o+t 18 org Fuan ofk 7
ST TG & | ST 31 @18 & b AT df ULIE &l &1 A Y@T & 3R A1 e PIE & 3R 3R 91 NHRC hY MSSATS h! it o &
&1 TS $ ST I TS et § W ST TGT § [HFATOhR ST & TeA8T hl 3 T dTa! o 16 AT SRTAT HE |
BEHY WY TT| AT hRATS SR UAHAR ST IR & 3§ S1eUdTel UaeH deehlel geehd A ST 3R fomT et ofR 21 & e gaeh
o1 e 3G YRS I Hiy faa| 21 fAer & 318 uRRs 38 dahR 31U 18 SHUG MEsTaigR & felt &M 8t 1| grelifdh, 38 @
geTehA § 31t deh I8 SNfIRes ®U & e 8! 8 ur & b Jae gae ot gt ®U & fobe 1R FAR & Ield Sregdret | 7l dheran
T AT| ST UEe hl 3R § oft 39 Teler & g TR A1g! & 15 IgHiH P R AaTeienRr ST i 31k 3719 g feem-fAdert &
Ig WE ¥U I hel ¢ b fhdl off 7111 & 21a ol {9 & 77T 7 81 o SR R siefeh g1 ST ST Fehdl, FRifch Ig Hdch chl TRAT
3R AFETAHRT ehT HeT Jecte g1 e AT bl UIRe & fefran Higrel Hif$ar gore el +ft 39 UR &1 Ge ugl 8| &N = Sudrel
Ueier Y ST Y e 2Asal A fHaT i | Tep gurd A forar foh 23 @@ wud Toa & a1 off 21a 7 Fi=1 g8 X8 & dc 81 918 SruRe
ST Siia Re7eh -Tal, afcth ‘1Ll & WENR' 9 g &1 ST 3 it i & aresn ot ufSSrt Igm aret 3 Riftha dwiml &
Rt T @ T I HIATS 37R STehT g ad I et hY YROIR Hi7T Sl & 18! A far aRerd Y 3T, ugel gY 38 Y
fReprar €t eftgegrt Yfaeun & fRAehrad e ugd & Yfeld R eTerHelel &l ARIUERT = gfeld 719d UR 33T¢ HaTed, diet-3ieR 1
HTIGT 33T T8 AGHIMIERAYR A Gl IhTs, Jol-Hgch gall, TTial # GHT uteferis] # Held H qaeh 3 I Hld, H3eh ToRISIIH-ehel ol
STRST T 3HeTe, A SRATA ol ReplS MRS H THI-IHT § 17T dfgTe], 34°C ugdn RIS # 5 fAdaR deh aT1ieer ol 3reid.

IRER FA1-323 @G a9, ¥18 A@ 3R Fd19; NHRC &gl Shl GIRe-H SIUdTe chl SISl el SIT IGRBUTH | I AHaT SRR
TN & 3rearet = AQIAT SRYATA GRT Geh gaeh hl 3Salsl gl o IR G fa@rs 81 Toum H Agidl Sudlel # 3wk el & MESTeiqR
fAaredt 30 auffa gae St 3Tt & SR HId gt TS| 9k J1G IRYATS URATE A TehrdT foet o I i+ dch Hdch ohl 21d URSTH] ohl
9 & 37ehR e faaT, fS8 e g1 81 a1 aRar & JdTfaeh, o & folg gelrst & M W 3Udlet A 23 did U hl HRI-HRehH


https://in.headtopics.com/news/232723692352236110934-87256453

FY ot ofY, AfheT ST 1 g S TRl | 31 18 iRa $UY e 3R Sehran a1 | S Iwgia gt agt A qid @ o & sremefar
STATS ol STl Yaie = JehrT ATA STHT A g1 deh SSalsl o d H1th H1 & faaT| AHeT AT AHETEeRR ST deh it ugen| Ag™
rezret fOden el <hl el AaTait o 91 ST U Sehge R ST 3R G &l IRSTHI & HIYT 71471 ST i aR% & difsd
URAR T IgTH ISR A& ol TS &1 FTelifch, AL SHegel 3 U= HTYRTRD T 85 IR SRUATH bl el AdTa-t oot gy forear i &
e SLATC e STl i UG g & | [0k hl 38 Uik IR g Iord A e ot fohu | g 7 goot o feha & deerde gar, fSden siame
fO%es = 3d g felen-3eR, 59 e # Agiar gifeice i derralt &H & Usier T Ut ST bl T fohdl 74T, cifch hig Reetrs 8!
ST 1A i 7R gt & eram o1 o7t : difed uRaR & orgaR gae ot iR fRAfG & Agiar & widf e mar an) aRei 3 eroe
STHT-USH 3R IUR SRR SATS & ATH UR ST bl 23 ARG T Y HRI-+ReH AFA T ST e {327 271 3 T Tet 3ot &
JTISIG Sic I ST a1 SaTS ST Feh! [9¢ & GH dIg+ o J1G SRYdTd Uaei= A RS bl 18 A@ $UY T faRad foet sramar| afeer it =
g1 I8 A T & U H SrweddT S1d18 3R 1 HigA i R TS, afch SUdTel Usied = Seh A ST A g deh ssalsl o7 &
T AT I fATI1G 7 G HISTHRRY AL AFAOSR ST Teh UG | 36 W AT Hegel {Oies S = Sidd gl 3 =T |
351 HiereT HIfSTT wichiH T WR Teh aigq ol Uiee HIST i gu feldl- T&UTH o AQidT SiUdlel § MgsigigR Ik Uasl Fardt g
30 auTa gaes i 7 & 916 IHehT 7d TRR URSHI bl gl 14T ST 38T &1 TR 23 dRE 30T 9R b & 37+l 18 arg suan &R 7
ST TG & | ST 31 218 & b A1 df UL &l &1 HIH 38T 8 R 71 HiH I & 3R 3R 91 NHRC hY MSSATS h! Hid! o T&T
1 379 3 ST BT FATST e § W ST X@T § IHTFATERR SR & arearel Y 30 T Ad1a-t & a1a HTdT SudTet Uma J
§Shy A TITI ST RATS 3R UM ST iR & 8% § SRUdTel st dechlel g3ehd H ST 3R faT faheht 3fR 21ef & Jdeh gah
T 21d Gk RS eht HIY faam| 2rd e & a1g uReH 38 dlerr 37UR T8 SiHUg emgsigiqR & feld Iar gt g gretifes, 39 IR
geTehA | 31+t deh I8 SNfIRe ®U & e 81 8 ur & b Jae gae o g ®U & foh 1R FARY & Ield Sregdret | 7l dherdn
T AT| ST USe hl 3R § oft 59 Teler & g I-ehRY A1g! & 15 IgHiH PiE 3R AaTienRr ST i 1R 379 g fRem-fAgert &
g WE ¥U I hel ¢ [oh fhdl off 71T & 21a ol {9 & 7™ 7 81 o SR R sieeh a1 ST ST Fehdl, FiTch Ig Fdch chl TRAT
3R AaTORR] o1 Hiem Iecie &1 fkics A hl UIke o STettaT Tieret Hifsar Iore o1 +ft 39 WR %A1 %e Ugl g1 @il = 3udrel
Tee ! ST i s &Gl # HaT Pl | Tep Foret = o foh 23 g Tud TaA & a5 off 21a 7 |ioeT gt g & o 81 §8 draRe
AT Siia 2&7eh el afceh 'Ll & WENR' 9 gob &1 ST = e i & areen 6t afSSrt Igm aret 3 Rifdha dwiml &
Rt T @ T BT HIATS 37R S+TehT ATgA g et hY YRR Hi7T Sl & 18T 7 fam aRerd Y 37T ugel gT e HY
feYeprara <t eftgegrt yfaeun i fRAehrard e ugd &; gfetd R eTerrelel &l ARITART = gfeld 719d UR 33T¢ HaTed, diet-3ieR &1
WIS 33T T8 AGHIMIERAGR A Gl IhTs, Jol-H5ch gall, TTial # gaT urteferist # Hefd H qaeh 3 I Hid, Hgeh TaRISTIH-ehel ol
TR e 37eTE, ThH ST ehl RIS TATHRS | THI-3HY & 7T digled, 34°C ugan URTUSE H 5 [&deR deh aTRer &1 3rerd
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Delhi Bus Gang Rape Case: fawett & AraferT a1 & Sfad Ry & A 3 gRem g W) 1R gare @3 o= Ry §1 quT aigg
fuet area = geAT &Y TR FdTd gY difSdT st =R SR SRIFIT & &t gl shkars i AT &l 81 a8, 3 AIHel I AT
AaTfaeR AT (NHRC) 7 &g H3AM ofd gu face!, M g 7R 3R A99% gferd @ Ralé dera i g1

Delhi Bus Gang Rape Case: facell & Teldt a9 & 16 auig A€ol dgeh! & 91l Hhidd HTRY & AT § IR 997 9idg fSudd aea
= TeTaT TR FAere 91 @ o, 981 TER AartieR T (NHRC) = ©g geHT W S T 81 ST 3 §9 J1e o 1R
HHETHR Iecie & JeT A A gu feett 3R MaH g5 TR & Yfeld 3mgert & Fy-a1y A9 & gferd srefiares ot Aifed St
foram &1 NHRC 3 deifda gfer sifdeniRal @ gt g & sier fawgd Rl 33 ot et 81 S & garfass, Ruié & Ame &t siia 6
Hiogar fRafa & a1y difgar ot fhet arg a1 gamasiT Ay ST &Y STepRT Ht enfAet @t giftl NHRC 3 gt foh e #Hifsar Ruié #
T+ 1Y IRIY g UT¢ I1d &, df I 988 7R AR Seeia- el AHeT a1 8

fEudt arga F WIoTUT WRBR TR ATer AL

$ " IR FHTSTard) utdt &t AgE @ wive fEud areg 7 A Hifear wewiH ve W uive avd gy forar {5, "Aeer & et S g
99 & B Y BHT & AT THfER gRH Hl HeAT sdd WaTag SR HATE 8| AR gRem & arat & ot O g STt SRR Hi
ATRIHT ISR el &1 39 chic 9T H gH Uifedr ik 3ach uRaR & a1 &g §1 difsar sl ftwr =, gram ik gxdva Fgradr et
o I} Y o lRa\ I & Y| fEue ared & 59 ST & 918 59 HeT 1 AsiHiae Ars o o dar 81

4 T 1 I §8 WithTeh TRGT

SR e 3R, 16 THT cIgeht 4 ST & I 7R U & YR VST = Ut =iieh & e 9 # TR g ot | 38 AIUsT o deex-63
ST 211 STRIY & o &9 & dTeten SR URaTeieh 3 TR & ITS T HiAd dR TR Ahffach b (haT| 38 a15 39 feeht o el e
gaTeh | 13 faar T oIy T o+t § o emRifuat 3 fifSr Y S @ ARA Y enveht 1 AT 7 el giow A e e am A
TSR Gl e o I1G doit § ShRaTs i | Il = a9 dTeidh 39 a¥ia Feraiy 3R gRaTeidh 26 gy d419 i o &l del o iR
fARYR fRIq ge uifdhT @ @ RTaR & ol ST IRt FgR & Y8+ aTet 9d1q ST 38 &1

Hifsar Ruld & SgaR, Tl SR U & AYY f[=d 37 ¥R & ISt & Yaez-63 H 38 aTelt 370t Redar & e & foiw Mepett ot
TR & R g8 370+ Fefka o & mt Ferd 18 3R 03} Ser IR IR TS| $HS I1G 39 Uh GO 99 H HaR 811 ¥ el Sidd dik
R Ig gAfedd fohar foh a9 Ferez-63 bl 3R ST 38t g1 NHRC A 31 3T et UehifArd Hifsar Rald &1 G371 oid gU el feb gear o
ATSTTerT St AT IR TR gHehIRR et & B e a9 efifaa & ura sig 3ar mam smavT 3 Hefdd gierw sifdeiat @ ame &
S, 379 deh chl hRaTs 3R TS ohl IucTeyy hrs 78 TgrIdT H Sl G SRR A g1
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Source: https://www.bhaskarhindi.com/other/hindi-states-didnt-heed-

caution-regarding-sleeper-buses-nhrc-issues-notice-to-delhi-up-over-
minors-assault-in-moving-vehicle-20260901181315-1353835

Home /31 /a9 39 &y TR TUGSIRY I, faeety. ..

I U ¥ TR TSR 9%, et ofk gt TRaR ot Aifes
1 Sept 2026 8:27 PM

TSR AFEITIHRR ST (TAUTSIRE) 3 HTTaR ohl gl foh 37 feeett 3k STk Ueer TRepRl &l Aifed oY fahg &1

T Reett, 1 AR (3Mgueaew) | THg AFarfdeR ST (THgsiRdt) 3 HiTedR &l shel foh 3T+ Reet 3R IR U232 TRpRI o
Aifew S fone €1 39 s 78 Teld! §8 @relt a9 # 16 WTd 6l A8eh! & A1 HiAd U Y Sifa <l AT 61 718 g1 A1 g,
TAUTIRYT 7 ST fha fh &g Iog WRepRY 7 SUh! fUsel Adres W e a1 iar o foh Ot mizat Aot o1 Ieeies e & &1
TAUGSIRH Hawd fOeh ST 3 GHIIR TS STSUT-TH & STaeid hid U hal, "faeet! # St g1 e o 8, fSaH Ierd ©iiw
T a9 H T 47 fohelitfter & U & SR Ueh Agehl & T1 U fohart 111, ag 81+ 3 & 39 STuRTY bl aragdT &t fa@rd g1

& 39 AT § faoelt 3R 3Tk UasT G ¥ReRI ot Alfed SIRT fohg § | 897 "e-T i 5719 & 31meer fay § ofk difgar & gaata & fag
fAder iRw 81" 3517 et fob TAvgeRdt fusd e a1 & 57 TRBRI ol AdTa! & 38T & b WiiR shra a9 fAawi ot Soctae o w8t 81
3814 e, I8 YU ¢ foh g 5T TRART 7 59 W T dh Pig UHTE had 8! [T 8, T &H o & Tt 357 Taprt &
ITd et ST 38 & foh TITIR a9l # hfo, ug snfe anfat i gremm & 1em STeid € 3R $9 WR &1 o+ ol Sieeed g 1" gfeld & 319R, I8
e 4 3T i YR AGST & 0t e & ure g8 off 1 ffear 3 fierd & iy v o 3 smaiftat 3 Swes e It Iafie foma ofk
faRYer A IR ST O ARA Y gl &1 918 7 i cTschl ol facel! # sherit e & U Big faan Rl 6t uga™ giser Herdy 3R
Theeer HalT & dR TR gs & 3R 378 341 fad faARYR & Ten urfeht oRan & fiRwaR & forar mam 59 <9, fOries st 3 < & R
TR U # @I fohy ST & 91 10 1T el St el Hid o At TR At ufafehar 31 TIggsmRet & a6 A '8 g U™ Tae' ahl aRT
17 3R "FaTsel SIfReH Tare' el &RT 75 ol foteh &hed g ehal foh 399 el | areal ot fohedt off avg ot emiRes an wf@es &= o an
TRRM & TR H& ek §1 351 ehgl, "Ig T 30 39 H agd 714K & foh Teh st et gu # @t foba ma, fSad guigasr 3aeh
Hid 8 TS 1" I A 3T g, 39 AT B gAA fieet gferd ofiR feet TRaR & f1er fawmT &t Aifew St fog 8, arfes femier
fRrerapt afik AsTe & QAT THIMESTR gt dht ST dh 3R Teh ATeT hrre hY SI1 T, St BT & T B aTet T R STATAR] aht
Aepe & foly Tep waah a1 1"
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highway-to-become-easier-from-october-two-new-flyovers-to-open-at-

bilaspur-and-rathiwas/

Gurugram & ATHT 3EgdTer A fdel 9 gem W 2ra 37 & o g9ehR, NHRC & TaR™ & a1g uRSTHI eht gt
18 IR ol faled 7 R TR 3reqdret 3 g} faam 21, NHRC & g&1&iu & a1 feft o

Written By: Manu Mehta
Published: Sep 2, 2026 7:23 am IST
Updated: Sep 2, 2026 7:23 am IST

Gurugram/TsumH
TR U3 & LMgsteiyR fAaret 31 auffar sigr et Sl Gurugram o RGIdT AT # $elTST o R Hid o S1G ST foet h ey

IR} faaTe @t 8t 13T Jdeh o YRS bl 3TRIT o7 foh 3reudrer geie = ¥18.55 @@ ¥ 31fdies ot sifafkerd sepr fadd St1 7 o )
21e Jehnt <1 WA fohaT, STaifch afkar uget gt $23.67 @@ 9 31fdich T ITdT e Gohl ATI AL AHATEHR NT (NHRC) & &g
@ 3R AR HRATS & 16 ST UM A ST SR fTa™ o g g uReHT & gud o &

3ifefes it § AR AT 3 7hmg oft ST ¥ ER

fRYehTacend GuHT T & TR, I7eh sic 3R T bl Brths! oh TR HehHUT T geTTsT Gurugram o AGidT S-UdTel H el 38T T
STST & SR I7ehT e g 7T GO I A 37Ot S5 @R 3nifefes R & garen qd gu ST & Heg Y IR ars ot ok g
3ifaRa ¥18,55,422 a7 & 3rHef §1 3814 Gurugram o 3RUdTe gRT 19 ek bl Hifelep SfABRT 3R AT TRAT &1 g9 Famn|

T ATETfdeR AT 6 @Rd HRars

HTHe Y 7HRAT el 3@ U AHETIRR AN & Faw fRieh e &t dis J Aarfaerr dReror sifafam, 1993 &l arT 12 & dgd
HIHC o1 T fora| ST = e o o uyw gean ag dif3dr & Aart@ear] o1 Secia Udid gidl &1 STRINT & Hgl=aereh (STr) St
fAcer fag 71q o 3 qRemmw & A1em & qea Serg ofk 24 € & oftaR st Sira Rl s & Twer uvgd R | 39 SraTaT, Tew Rl
LA = TR HifaT ek To’ IRt SRudTer ULIEH i sl dara- &f oft, fSrees arg ufchar & dsit emg|

Gurugram o AT UL T U

Hel R Gurugram & Aaidl SeTdTel GMHT 5 BT ad gU ahal, “AaR S1ugR i ad a1 ugd &1 3514 3ot anfefes fRafa
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